Counsel/litigant (In Person) need to be visit the website of Allahabad High Court.
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Please Note : Before eFile any case, user(s) are requested to read the instruction of eFiling carefully.
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For using the e-filing Portal, Counsel/litigant (In person) needs to be registered.
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Registration Screen for Counsels
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After entering the required information, Counsel will receive O.T.P. on registered mobile
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Registration Screen for litigant (In person)
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After entering the required information, litigant (In person) will receive O.T.P. on registered mobile.
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Dashboard

After login into portal, dashboard of portal shall appear as under:
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Now Click on ‘fresh case’
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Fresh Case == New Case Details

For filing of online Fresh case, relevant information shall be provided by the Counsel/litigant in different tab.
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*Field marked (*) is mandatory.
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Fresh Case == Petitioner

Relevant information of petitioner shall be entered by the concerned in different columns.
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*Field marked as (*) is mandatory.
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Fresh Case == Respondent

Relevant information of respondent is to be entered by the concerned in different columns.
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*Field marked as (*) is mandatory.

Note: In case details of Additional/multiple respondents is required to be entered, then user is required to click on “Add
Respondant (shown above). Similar fields will be shown for filling the details.
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Fresh Case == Act Details

Relevant information with regard to Central/State may be fed in this screen.
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Fresh Case == Impugned Order Details

Relevant information with regard to impugned order details (Lower Court/High Court), if any may be fed in this screen.
BHY dE = YT QY BT fdavor
YT QT BT fJaRT (ARR DI /BEDIC), Al BIE 8 AT 39 wWhiA R ifdhd  fbar 51 |awar g |

i Welcome 1o the Official Website X | g effling of Urgent Cases ® @ Allahabad High Court e-Filing ® + - s ] X
€ C @ cfiling-alldallahabadhighcourtin/onlinecas ] { G ¥ @ e
1 Pagenotfound |Mi. [ BilsPassed @ Indexof fresources.. | ENVIRC &5 Section 3 of Indlian G Google  dy Datasets | Data Port diversity india ssult | ICSC jobnet

Ml Allahabad High Court e-Filing * Tester User »

New Case Details Pelitorer Respondenis Act Details mpunged Order Details Cirveal Serach E-Court Fee Updoad Document Crimes Delails 51 delails

Impunged Order Detaits

Belongs Te.  ®Lower Court Hagh Courl
Digtnct Subordinate Count Name
v v
Case Type Case No Year
Salpct Case Type b
Judge Name CHR No Date of Decigion
8
Impunged Order Details . .
Sub Court Name CNR Mo. Case Type Judge Name Case No Case Year Date of Decision Action

*Field marked as (*) is mandatory.

*H Brem § () 3ifhd 8 ST WRAT MaTID B |



12

Fresh Case == Caveat Search

Caveat Application(s) may be searched in this screen, filed, if any.
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Fresh Case —= E-Court Fee

Relevant information with E-Court fee paid/deposited must be entered in this screen.
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*Field marked as (*) is mandatory.

Note: Please refer to the instructions on payment of eCourt fees ( http://www.allahabadhighcourt.in/allnotifications-

ecourt.html)
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Fresh Case == Upload Document
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*Field marked as (*) is mandatory.

Please Note: All document(s) including annexure, certified copy(s) of orders, receipt(s) of eCourt Fee, etc. may
be uploaded after digitally signing the same, according to rules of e-filing.
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Fresh Case =—= Crime Details

(For Criminal Cases only)

Relevant information with regard to crime details, if any, may be entered in this screen.
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Fresh Case == Session Trial Details
(For Criminal Cases only)
Relevant information with regard to Session Trial details, if any, may be entered in this screen.
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*Field marked as (*) is mandatory.

After entering all the information click on ‘Save’ button to save the details. Thereafter click on ‘Home button’.
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Click on View Details.
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User may Edit/Preview details entered on various pages and same is changed before final submission.
Click on submit button. Diary no. will be generated.
This completes the process of e-filing. Thereafter, the e-filed Petition is processed by the Stamp reporter.

Note: Kindly keep the Diary number for all future reference.
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Help Desk Number

ERIAT Bvg TR

Helpline Number: 14600 (Allahabad)

Helpline Number: 14601 (Lucknow)

THEATEA 79 14600 (SATEETT)

TS TR : 14601 (ETs))

Thanking you.

Jdlq.
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